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Monday, this the 29th day of December' 2003

Hon' b'le Shri Justi ce V . S. Aggarwal , Chai rman
Hon'b'le Shri Sarweshwar Jha, Member (A)

t^l/Asstt. Sub-InsPector (Ex. )

Ki nkara Ta'lwar No. 1918/D
..Appl icant

(By Advocate: Shri Sachin Chauhan)

1.

2. Joint Commissioner of Pol ice
Headquarte rs , Po'l i ce Headquarte rs , I P Estate
MSO Bu'i 'ld'ing, New Del hi

3. DeputY Commtssioner of Pol tce
Headquarters, Police Headquarters, IP Estate
MSO But 1dtng, New 0elht

. . ResPondents
(By Advocate: Shri Rtsht Prakash)

ORDER(ORAL)

Justice V.S.Aggarwal:

Learned counse'l for appl icant states that w'lthout

preJudrce to the rrghts of the applrcant, because of the

fact that the appllcant lnLenos Eo fil+ anot,i)er

applrcatton cfra'l leng'lrrg tlre or'der of tne respondents

r gnorr ng her f or pronlotl on, she does not wan E t,o press

the present app'l i cati on.

2. A'l lowed as prayed. The pet'ition is dismissed as

wrthdrawn without expresslng any opinion as to if the

app'l rcant is entitled to be promoted.
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